CENTRAL ADMINISTRATIVE TRIBUNAL
CHANDIGARH BENCH

ORIGINAL APPLICATION N0O.060/01471/2017
Chandigarh, this the 31st day of August, 2018

CORAM:HON’BLE MR. SANJEEV KAUSHIK, MEMBER (J) &
HON’BLE MS. P. GOPINATH, MEMBER (A)

1. Jitender Pratap Chitra, HRMS No. 200900288, aged 32 years,
s/o Sh. Prem Chitra, working as Telecom Technical Assistant, re-
designated as Junior Engineer, O/o SDE (Indoor), BSNL, Gohana
Distt. Sonepat (Haryana ) Group C.
2. Sunil Yadav, HRMS No. 201001671, aged 34 years, s/o Sh.
Sube Singh, working as Telecom Technical Assistant, re-designated
as Junior Engineer, O/o SDE (T), BSNL, Mahendergarh, Distt.
Mahendergarh (Haryana ).
3. Nitin Gogia, HRMS No. 200904155, aged 33 years, S/o Sh.
Prem Chand, working as Telecom Technical Assistant, re-
designated as Junior Engineer, o/o CGMT BSNL, Ambala
(Haryana).
4. Shilpa, HRMS No. 200904653, aged 31 years, w/o Sh. Ajay
Kumar, working as Telecom Technical Assistant, re-designated as
Junior Technical Assistant, re-designated as Junior Engineer, O/o
SDE (Indoor), CDMA/MSC, BSNL, Hisar (Haryana).
S. Abhinandan Shrivastava, HRMS No. 200903415, aged 35
years, s/o Sh. P.N.P. Shrivastava, working as Telecom Technical
Assistant, re-designated as Junior Engineer, O/o SDE (Outdoor),
GMTD, Gurugram (Haryana).

....Applicants
(Present: Mr. R.K. Sharma, Advocate)

Versus

1. Bharat Sanchar Nigam Limited, Corporate Office, 4th Floor,
Bharat Sanchar Bhawan, Janpath, New Delhi — 110001,
through its Chairman-cum-Managing Director.

2. Director (HR), Bharat Sanchar Nigam Limited, Corporate
Office, 4tr Floor, Bharat Sanchar Bhawan, Janpath, New
Delhi -110001.

3. General Manager (Recruitment), Bharat Sanchar Nigam
Limited, Corporate Office, Recruitment Branch, Eastern
Court, 2nd Floor, Janpath, New Delhi — 110001.

4. Chief General Manager Telecom, Bharat Sanchar Nigam
Limited, Haryana Telecom Circle, 107, Mahatama Gandhi
Marg, Ambala Cantt — 133001.

5. Lekh Raj, HRMS No. 198806434, working as JTO (MM) O/o
PGM(CFA) BSNL Circle Office Ambala.

6. Krishan Kumar Sharma, HRMS No. 197807611, working as
JTO (Mktg.) O/o PGM (CFA) BSNL Circle Office Ambala.

7. Madan Lal, HRMS No. 197905925, working as JTO
(Computer), O/o DGM (BP & IT) BSNL Circle Office Ambala.

8. Narayan Dass, HRMS No. 198218657, working as JTO, O/o
SSA Faridabad) Quarter No. 8 type III P & T Colony
Faridabad, Haryana.
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9. Balwan Singh, HRMS No. 198117061, (working as JTO, O/o
SSA BSNL Hisar) House No. 3432 Ward No. 10, Jai Ram Ice
Cream Factory Wali Gali Ellenabad Hisar.

10. Shiv Ram, HRMS No. 198009730, working as JTO O/o
SSA BSNL Hisar) House No. 259 (P) Sector 21 Mella ground
Hisar.

11. Ram Chander, HRMS No. 198807944, working as JTO
O/o SSA BSNL Jind) Johar Barwala Tehsil & Distt. Hisar
Haryana.

..... Respondents

(Present: Mr. Madan Mohan, Advocate for Respondents No. 1 to
4)

ORDER (Oral)
SANJEEV KAUSHIK, MEMBER (J)

1. Learned counsel prayed that the applicants may be permitted
to withdraw this O.A., to enable them to file it afresh with better
particulars. He prayed that the interim relief granted to the
applicants may be ordered to remain operative in the meantime.

2. Ordered accordingly. The MAs No. 060/1855/2017,

060/00252/2018 and 060/00426/2018 stand disposed of

accordingly.
(P. GOPINATH) (SANJEEV KAUSHIK)
MEMBER (A) MEMBER (J)

Dated: 31.08.2018



